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(b) The Medical Council oC India did not 
recommend recognition of the M. B. B. S. d~ree 
oC the Meerut Uniw:rsity to which the Medical 
ColI~e, Mttrut, is affilialed, as Ihe slall' and 
otbtt facilities available a t the inslitulion based 
on Decembtt, 1970 inspection did not conform 
to the standards prescrilx'd by the Council. 

(c) The Medical ColJeg ... Meerut, was again 
inspecled by Ih .. Medical Council of India on 
the 20th July, 1972. The Government of India 
will conaid~r the qurstioll of recognition of the 
M. B. B. S. degree of the Meerut Univel'1iily on 
receipt of a fresh report from the Council, which 
is expected shortly. 

s.ua.. ., Materal." .... CI.Ud Welfare 
ee.u- ia FabalMl4, (Uttar Pndcah) 

1155. SHRI R. K. SINHA: Will the 
Minister of HEALTH AND FAMILY PLAN-
NING he plca .. d to statc : 

(a) the total numl",r of malernily and child 
welfare renlm functioning in Ullar Pradesh, 
district-wise ; 

(b) whether there is any proposal to set up 
IlIOn: luch cenlrrs during the current year; and 

(e) if 10, the broad outlines thereof and the 
number of such centres propo",d to be sel up in 
each diS1rict of Ullar Pradesh particularly in 
District Faizabad ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P. 
CHATTOPADHYAYA) : (a) to (c). The in-
formation has been called for from the GOVtTD-
ment of Uttar Pradesh aud will Le laid on the 
Table of the Sabha on receipt. 

Espe.dkue _ FlIIIlily PlaaaiaS 

1156. SHRJ S N. MISRA: 
DR. LAXMINARAYAN PANDEYA: 

Will the Minisler of HEALTH AND FAMI-
LY PLANNING he pka.ed to otale : 

(a) the amount of money spent year.wile and 
State-wise for the last three financial yean on 
Family Planning by Government oflndia ; 

(b) the percentage of the incr .. ,.,e in pupula-
lion Stale·wise and year-wiae in rclpect of these 
yean; and 

(c) the death r .. teo, State-wise and year-wise 
!'or the eame period ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P. 
CHATTOPADHYAYA) : (a) A ltatement 
conlaining the required Information is laid on 
the Table of the Hou.... [PI ... ", itt LibraI')!. St. 
No. LT-3299/72]. 

(b) This State.wiae growlh ratel from 1971 
Census fOl' the period 1961-71 and eltimalts of 
growth rat... from the Sample RClliatration 
Scheme of the R<giltrar General of India for 
the y~ars 1969 and 1970 are given in the state-
ment laid on Ihe Table of the HOUle. [PIIJUd 
in Library. S .. Nn. LT-3299/72]. The Census 
does not provide growth rates for individual 
yean. 

(c) The Stale·wi ... estimates of death rat ... 
for 1969 and 1970 as oblainffi from the Sample 
Rrgistralion Scheme are giw:n in the Btalement 
laid on the T~hle of the HOUle. [Ploud in 
Libra,)'. S" No. L 1-3299/72]. 

1157. SHRI S. N. MISRA: WiIIlhe Mini.· 
ler of WORKS AND HOUSING be pleased 10 
state the amount spent on Ihe rennovations of 
the residences of the Ministers of varioUl grades 
from lot January, 1971 upto 30th June, 1972 ? 

THE MINISTER OF WORKS AND HOU-
SING AND HEALTH AND FAMILY PLAN· 
NINe; (SHRI UMA SHANKAR DIKSHIT) 
Rs. 5, 86,029!· have been spent on rennvation 
of the relidences of tbe Ministers from btJanua· 
ry, 1971upto 3CthJune, 1972. 

EapaaU_ of cotto. calt1W1d_ III 
U.P ........ P. 

1158. SHRI S. N. MISRA: Will the Min;" 
ter of AGRICtJLTl'RE he pleait'd to state: 

(a) whether any decision bas been taken to 
expand the cultivation of cotton in 'Uttar 
Pradesh and Madhya Pradosh ; 

(0) iflO, names of Di.trict ; and 

(e) apiltancr to the grow~ to make the 
country It'Ir·suflicient in cotton ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE ): 'a) No, Sir. 

(b) Doe. not arile. 
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(c) With a view to increasing cotton produc-
tion in the country, Government of India has 
sanctioned a number of Centrally sponsored 
schemes under which subsidies bave been provi-
ded On essential inputs like seeds, pesticides, 
wO<>dicides, plant growth regulators, plant 
prote<"tion ~uipment and aerial spraying opera-
tions. Apart from this, adequate technical 
staff' has been provided in the State. to advise 
the fanners on the scientific system of colton 
cultivation and arrange for the timely supply 
of inputs ~uired by them. Arrangements were 
also made during 1972 crop seaSOn for purchase 
of k/J/>tJs and pres.ed lint at remunerative price, 
through the Cotton Corporation of India. 

Farm. rail by MlaHtry of Asricalture 

1159. SHRI S. N. MISltA : Will the Minis-
ter of AGRICULTURE he pleased to state: 

(a) the particulars of the farms a, on lot 
June, 1972 run by the Ministry in respect of 
their exact location, average and the exact MI:. 

penses and profit in respect of each of such 
fastllll ; 

(b) how far these farms Dre run on mech-
ani!led basis; and 

(c) the mechan;,ed tools used in each of the 
farms separately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) A statement 
showing the location of each farm, expenses 
incurred on them during the last 2 financial 
yean and profits/losses regiltered by them in 
the two years i. laid on the Table of the 
House. IPllJt,d in Libra,.". &. No. LT--3300/ 
172]. 

(b) According to Ihe availability of opeciali-
sed ~uipment gifted by USSR and pureba.ood 
from indigenou. 10urees most of the operations 
relating to "arious crops at each of the farms 
have been mechanisrd. Details of the mojor 
cropo mechar.irally operated are given below: 

(I) Wheat: AU operation. from seed 
bed preparation, planting, harvesting and 
cleaning except bagging and IIOring have 
been machanised. 

(2) Cotton : AU operation. except 
barvesting have been mechaniaed. We 
have received cotton pickel'll as a gift from 
the Government of USSR hut theoe are 
not lui table for the variety of cotton grown 
in India. 

(3) Paddy: Seed "".d preparation and 
harvelting have been mechaniled. Inler-
culture i. ""mi-mechanised while tralll-
plal1tation and storage have not been 
mechanised. 

(4) Grams: Except barve.ting all other 
operations bave been mechanised. 

(5) Sunflower: All operations have been 
machanised. 

(c) A statement sbowing mechanised tools 
used at various fanns is laid on the Table of 
the House. {Pltu:d in Library. &, No. LT-
3300/i2]. 

1160. SHRI S. N. MISRA: 
SHRIMATI SAVITRJ SHYAM: 

Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to .tate: 

(a) whether any record on a\l India or stale-
wise basis has been kept about the increase of 
populatiun-caste and community-wise in' the 
latest ce"'us; 

(b) if so, whether a statement will be laid on 
the Table of the House about the percentage of 
increase in population State-wise, community-
wise and caste .. wi5e; and 

(c) the stepo proposed to be taken to popu-
larise family planning with sucb caste or com-
munity who defy Family Planning Programme? 

THE DEPUTY MINISTER, IN TIlE 
MII-:ISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU): (a) Cam-
wise data are not being collected Bince 1951 
except in the case of Scheduled Castes and 
Scheduled Trilxs. Caste-wise data for Sche-
duled Castes and Tribe-wise data for Scheduled 
Tri bes according to the 1971 census are still in 
th" proceu of abstraction and compilation_ 
The total figures for Scheduled Castes and 
Scheduled Tribes according to 1971 census have 
been published in Census oflndia, 1971, Series 
I, India, Pap<"r I of 1972-Final population. 
These figures for India and each State and 
Union Territory will be found on pages 3-4 of 
tbe said paper. Copies of this paper are avail-
able in the Lok Sabha Library. 

(b) A .tatement showing percentage growth 
rate of population by religion and of Scheduled 
Castes and Scheduled Tribes i. laid on the 
Table of the House. [Plaeld in Library. $" 
No. LT-3301/72.] 




